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H.No.104, St. No.2 
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O R D E R (ORAL) 

 
Mr. K N Shrivastava: 
 

 
C.P. No.76/2018  

 Learned counsel for respondent submits that the order dated 23.11.2016 

has already been complied with. As such, this Contempt Petition has become 

infructuous. Learned counsel for applicant agrees with this submission. In view 

of this, Contempt Petition is closed having become infructuous. 

O.A. No.3383/2016 

 List the O.A. for final hearing on 25.04.2018 at 2.30 PM. 

 
 
( K.N. Shrivastava )                ( Justice Dinesh Gupta ) 
  Member (A)                    Chairman 
 
April 23, 2018 
/sunil/ 


